
<W 
GOVERNMENT OF JAMMU AND KASHMIR 

DEPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFFAIRS 
C(vil Secretariat 
Srlnagar/Jammu 

Notification 

Srlnagar, the 30th May, 2019 

• 

SRO 387 ·-In exercise of the powers conferred by sub-section ( 1} of seclion 12 of 
the Code of Crimmal Procedure, Samvat 1989, the Government hereby appoint the 
following officers to be !he Executive Maglslrale of the F1rsl Class who shall exercise all the 
powe~ of an Executive Magistrate of the First Class within their respective territorial 
jurisdiction of District Rajouri:~ 

S.No 
1. 
2 
3. 
4. 
5. 
6. 
7. 
8. 
9 

Name of the Officer S/Shri Designation 
Sh. Anium Bashir Khan Khatak, Jr. KAS Tehs!ldar, Thana Mandl 
Sh. Dhruv Gupta, Jr. KAS T ehslldar, Sfot 
Sh. Syed Sahli Ali, Jr. KAS Tehsildar, Khawas 
Sh Ravinder Kumar Anand Tehslldar, Koteranka 
Sh Jatinder Srn~h 1/C Teha!ldar, Sunderbanl 
Sh. Munshl Ram UC T ehsildar Tarya!h 
Sh Anll Charal< IJC Tehsildar Da~al 
Sh BabuRam UA Tehs!!dar. Nowshera 
Sh, Mohd Sageer UA Tehsildar. Manjakote 

By Order of the Government of Jammu and Kashmir. 

Sdl· 
(Aehal Sethi} 

Secretary to Government, 
Department of Law, Justice and Parliamentary Affairs 

Dated :- 30 - 05- 2019 No. LD(P}2008-Rajouri 
Copy to the :-
1. Secretary to Government Revenue Oepartmenl 
2. Divisronal Commissioner, Jammu. 
3 Dlslrlct Magistrate, Rajoun. Th1s Is wi1h reference to hiS letter No. 37568-n ~ated .19.031019. 
4. General Manager, Government Press, Jammu for publication in an extra ord1m,uy rssue of the 

Government Gazette. . . 
5. SRO secUon, Department of Law, Justice and Parilamenta~trs . {W.7 S.C) 

(1<11ursh:::J5jJsnat) 
Deputy legal Rtmembrancer, . 

Department of Law, Justice & Parliamentary Affairs. 


